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To
All the District Food & Supplies Controllers
in the State.
Memo No.FG-2-2020/ 6268
Dated, Chandigarh, the 14.4.2020
Sub:- Issuance of “Distress Ration Token” to the needy and distressed people in

the State during the lockdown of COVID-19 pandemic.

Reference on the subject cited above.

In this regard, it is to inform you that there are certain needy people in
Haryana who are in distress during the lockdown of COVID-19 pandemic. These people
neither have any ration card nor they fulfill the eligibility criteria for a ration card, e.g.
length of residence in the State etc. Portability is also not functional due to closure of
Biometric Aadhaar Authentication on Point of Sale (PoS) devices.

Keeping in view the above, the State Government has decided to provide
“Distress Ration Token’ to these people. In districts, such people have been identified and
are being given relief by District Administration directly or through NGOs. Any person not
covered in that interfare may also apply afresh for this.

These people may be asked to apply in the prescribed FORMAT. The
verification of these economic statutory ( to be counted as equivalent to OPH category)
may be verified by the Deputy Commissioners through appropriate agencies. Application
format is enclosed.

These people may be issued “Distress Ration Token” valid for the months of
April, May and June, 2020 in the given format enclosed.

These tokens will not automatically entitle the holders to a regular ration
card.

They may be provided ration at Fair Price shops for three months on the rates

applicable for OPH category. The entitled quantity of PDS commodities for these people

will be the same as in the case of Other Priority Household.
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‘ You are, directed to issue “Distress Ration Token” to these people after receipt
ntain proper record regarding

| :
of list from the respective Deputy Commissioners and mai

‘ issuance of “Distress Ration Token” and distribution of essential commod

ities. The format

‘ of “Distress Ration Token” is attached.
Director

Food, Civil Supplies & Consu mer Affairs Department,
Haryana, Chandigarh

Dated, Chandigarh, the 14.4.2020

Endst.No.FG-2-2020/ 6269
A copy of the above is forw CONFED,

arded to the Managing Director,
Panchkula for information and necessary action please. g

i A

Director

Food, Civil Supplies & Consumer Affairs Department,
Haryana, Chandigarh

Dated, Chandigarh, the 14.4.2020

Endst.No.FG-2-2020/6270
A copy of the above is forwarded to all th
for information and necessary action please. e W _ :
e Director

Affairs Department,
Haryana, Chandigarh

e Deputy Commissioners in the State

| Food, Civil Supplies & Consumer
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FOOD, CIVIL SUPPLIES & CONSUMER AFFAIRS DEPARTMENT

DISTRESS RATION TOKEN (COVID-19)

(Valid for the month of April, May & June, 2020)

' No.

HARYANA GOVERNMENT

Date of Issue

'NAME

!

' Father’s Name

| Aadhaar No(s).

Number of persons :

| (with name)

'Address

| Signature/

' Thumb Impression (Signature)

' of the DRT Holder Inspector, Food & Supplies
(with stamp)
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OFFICE OF THE DISTRICT MAGISTRATE, REWARI
Endst. : 3 lj'gq /COVID-19 Dated: 15-04-2020

A Copy is forwarded to the following for information and necessary action, please:

Incident Commander In-Charge of Sub Division, Rewari/Kosli/Bawal.
Duty Magistrate-cum- Incident Commander (Through Concerned SHOs.).
District Food & Supplies Controller, Rewari

ADIO, NIC, Rewari. |

Stenographer to D.M., Rewari.

Steno to CI'M, Rewari.

I
ook 102

Sanjeev ﬂumar, H.CS
City Magistrate,
for District Magistrate,

Rewari.



